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(b) Under Na‘ional Cancer
programme

Control
on pre-
cancer and
augmentation of treatment facilities in
the country.

emphasis is
vention, early detection of

Various schemes have  ac-

cordingly been initiated under the prog-
ramme. A comprehensive antj-tobacco
legislatjon is also proposed to be cnacted

to discourage use of tobacco products.
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Grants-invaid to voluntary organisations
of Gujarat under the Family Weifare
Programme

2322. SHRI RAJUBHAI A. PARMAR:
Will the Minisier of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether any pgrants-in-aid were

provided to voluntary organisationg un-
der the Family Welfare Programme dur-
ing the years 1992-93 and 1993-94 il

date 1o the Gujarag State;

(b) if so, the details of the grants-in-
aid provided to the State;

(c) whether the State Government has
utilised all the grants under the scheme;
and

(d) if not, wha; are the reasons there-
for?

TH¥ MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND). (a) Yes, Sir.

(b) Grants released to the State Govt.
of Gujarat under different schemes dur-



